UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘3

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Non-invalidation
(UIN: IRDAN134CP0010V01201819/A0021V01201920)

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of
the Policy.

It is hereby agreed that this insurance shall not be invalidated by:

1. Any change of occupancy or increase of risk taking place in the property insured without the
msured’s knowledge provided that they shall, immediately on the same coming to their
knowledge, advise the insures and pay any additional premium that may be required form the
date of such increase of risk.

2. Workmen on the premises for the purposes of effecting repairs, minor alterations to the
premises or general maintenance purposes and the like.
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